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of kerosene and other cargo to some 
of the Southern States; and 

(d) if so, the steps which Govern-
ment propose to take to tackle the 
matter? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SllPPING 
AND TRANSPORT (SHRI BUTA 
SINGH): (a) Four to six tankers 
handling petroleum products waited 
for an average of 7 days io June and 
10 days in JUly 1980 (upto 23 July 
1980). 

(b) The Madras Port has one oil 
jetty with 46 ft. draught and 2 moor-
ings with 30 ft. draught. 

(c) and (d). The demurrage charg-
es to be paid as a result of waiting 
depend upon the terms and conditions 
of charter party. Steps are taken to 
meet the product demands of the 
areas fed from Madras by utilising 
the available stocks on by bringing 
the products from alternative sourc-
es in case there is any hold up of 
tankers. 

Staff Selection 

6231. SHRI RANJIT SINGH: Will 
the Minister of RAILWAYS be pleas-
ed to state: 

(a) whether an employee belonging 
to O-1e cadre, subsequently c~firmed 
on an ex-cadre post can be allowed to 
retain his seniority in the same cadre 
on the Railways as well as in the Rail-
way Board·s cadre; 

(b) whether one post once declared 
as a cadre post for one employee can 
be declared as an ex-cadre for another 
employee in the same Department of 
Railways as well as Railway Board's 
office; 

(c) whether, under the rules, the 
persons initially belonging to ;Rail-
ways, once confirmed in the Railway 
Board's offiCe and on their conftrlna-

. tion, their lien on the Railways ha v'ing 
been terminated. can be asked to ap-
pear for selectiOn and further promo-
tion on the Railways; and 

(d) if so, what are the rules, uDder 
whieh such stat! are directed to aP1)ear 
for selection when they have no IOCUB 
standi on the Railways'? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN): (a) If the ex-
cadre post is a tenure post, on the 
confirmation against such a post, the 
lien of the individual on the cadre 
post cannot be terminated. 

(b) Whether a given post is a 
cadre post Or an ex-cadre post for 
an individual depends on the cadre 
from which the incumbent of the post 
is drawn and the rules governing the 
recruitment to the post in question. 

( C) and (d). Once confirmation is 
made in another poSt and lien is 
terminated on the post in the original 
cadre, the employee ceases to have 
claim for advancement in the ()cigi~lal 
cadre. However, if the new post is a 
tenure post, the individual, even on 
confirmation against the post, will 
continue to retain his lien in the 
original cadre On his parent Railway 
and is to be considered fOr pronlo-
tions to the higher pOsts in his cadre. 

Etawah-GwaUor Line 

6232. SHRI RAM SINGH SHAKYA: 
Will the Minister of RAILWAYS be 
pleased to state: 

( a) whether there is any proposal 
with Government to construct a rail-
way line between Etawab and Gwalior 
and Etawah to Farrukhabad; 

(b) the estimated period by whlcb the 
proposal is likely to be finalised and 
taken up in hand for l!'Xecution· , 

(c) if so, whether any survey has 
been made in this regard; and 

(d) if so when? , 
THE DEPUTY MINISTER IN THE 

MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN): (a) to Cd). Theft 
is no proposal to construct a new 
railway line from Etawab to 
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Farrukhabad. A pre1iminal'Y engineer-
~-cux.n-tratiac survey for theh cons-
·truction of a new BG line from Guna 
-to Etawah via Shivpuri, Gwalior and 
Bhind has been included in the cur-
rent year's budget at a cost of Rs. 
20 lakhs with an initial outlay of Rs. 
t lakhs. This proposal envisages the 
conversion of the existing narrO'W'-
gauge line between Gwalior and 
Bhind. j!l 
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Opening of a Biological LaboratoJ'7 ill 
Government Medical store Depot 

Madras 

6235. SHRI THAZHAI M. KARU-
NANITHI: Will the Minister of 
HEALTH be pleased to state: 

(a) how many drug testing labora-
tories are functioninc io India uader 
bis Ministry aQd. tile details tIIereef, 
State wIte; 
~. t. .. ~ 




